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31 Written Answers
Demand for Elected Assmbly in  Delhi

*337. SHRI BHOGENDRA JHA:
SHRI RAMAVATAR SHASTRI:

Will the Minister of HOME AFFAIRS
‘be pleased to state:

(a) whether any decision has been
taken on the demand for an  Elected
Assembly in Delhi;

(b) whether there was apy discussion
‘with leaders representatives of political
parties in Delhi; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ROME AFFAIRS .AND
DEPARTMENT=QF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUB-
BAIAH): (a) No, Sir.

(b) and (c¢). No body has met the
Home Minister specifically in connection
with the demand for Assembly for Delhi.
But some of the Members of Parliament
and other leaders who met him in cob-
nection with other matters had inciden-
tally mentioned about this subject also.
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“Pollution of rivers by Bailadila Iron Ore
Project”

*339. SHRI BHEEKHA BHAI: Will
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that Bailadila
Iron Ore Project situated between two
rivers Dakim and Sakhim has a pollut-
ing effect on the waters of either of the
rivers;

(b) if so, the steps taken so far in this
connection by Government in consul-
tation with project authorities and State
authorities;

(c) if not, tlye reasons therefor; |,

(d) whether Government consider this
water pollution as a health hazard, more
especially to tribal villages of Bastar;
and

(e) if so, the reasons why Government
are not asking Madhya Pradesh Govern-
ment and project authorities to come to
an acceptable formula?

THE PRIME MINISTER (SHRIMATT
INDIRA GANDHI): (a) to (e). River
water in which untreated wastes are dis-
charged is polluted. The Project authori-
ties have set up a full-fledged treatment
plant in one of the two mines and a clari-
fier to settle the particles in the other
Mines. Efforts are being made to set up
effective pollution abatement device for
this mine also. They have also provided
safe drinking water to 22 villages which
were identified early as falling in the affec-
ted category.

News item “Tihar has another Charles
Sobhraj”

*340. SHRI NAWAL KISHORE
SHARMA:

SHRI SHEO SHARAN VERMA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the attention of Government
has been drawn to a news item which
appeared in the “Indian Express® dated

the heading





